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Supreme Court

Ashwini Kumar Upadhyay v. Union of India, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC
OnLine SC 867

Sunny v. State of Punjab, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 883

Allahabad High Court
Aakanksha v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 5696
Aakash Keshri v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 6181
Abdul Majid v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 5664
Abdul Mannan v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 5593
Adhiraj Pradhan v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 6165
Aditya Mishra v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 5602
Ahsan Ali v. State of U.P., (Atul Sreedharan and Siddharth Nandan, JJ.), 2026 SCC OnLine All 5687
Ajay Kumar Saxena v. State of U.P., (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine All 5656
Ajay Nishad v. State of U.P., (Shekhar Kumar Yadav, J.), 2026 SCC OnLine All 5583
Akash Sagar v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 5606
Akash v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 5504
Akhilesh Kumar v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All 6253
Akhilesh v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 6184
Ali Husain v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 6183
Aman Sahu v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 6258
Aman Singh v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 6192
Aman v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 5615
Amar Singh v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 6213
Amarjeet Kaur v. STAT, (Dinesh Pathak, J.), 2026 SCC OnLine All 6263
Amarnath Yadav v. State of U.P., (Rajiv Gupta and Ajay Kumar-II, JJ.), 2026 SCC OnLine All 6234
Amit Kumar v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 5503
Amit v. State of U.P., (Rajiv Gupta and Achal Sachdev, JJ.), 2026 SCC OnLine All 5631
Amrendra Singh v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 6157

Amrish Diwakar v. State of U.P., (Rajeev Misra and Satya Veer Singh, JJ.), 2026 SCC OnLine All
6224

Anand Verma v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 5609

Anas v. State of U.P., (Shekhar Kumar Yadav, J.), 2026 SCC OnLine All 5530

Anek v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 5581

Anil Kumar Dubey v. State Information Commr. U.P., (Arun Kumar, J.), 2026 SCC OnLine All 5691
Anil Kumar Mishra v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 5655

Anil Kumar v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 5642

Anil Singh v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 5587

Anjali v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All 6238

Ankit Kashyap v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 6195
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Ankita Kaushal v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 6271

Anurajan Kapoor v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All
5643

Aqib v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 5679

Arbind v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 6207

Arif'v. State of U.P., (Shekhar Kumar Yadav, J.), 2026 SCC OnLine All 5532

Arshad Jamal Ansari v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 6254
Arvind Kumar Yadav v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 6203
Arvind Kumar v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 5604

Asha Devi v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 6285

Ashifv. State of U.P., (Shekhar Kumar Yadav, J.), 2026 SCC OnLine All 5548

Ashok Kumar Gupta v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 6302

Ashok Kumar Khurana & Dheeraj Khurana Enterprises v. State of U.P., (Neeraj Tiwari and Garima
Prashad, JJ.), 2026 SCC OnLine All 5689

Ashok Kumar Singh v. STAT U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 6264
Ashok Kumar v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 5662
Ashok Shukla v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 5502
Ashwanee Kumar v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 5658
Atul Mishra v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 5591

Avtar Singh v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 6171

Ayush Kumar v. Union Of India, (Saral Srivastava and Garima Prashad, JJ.), 2026 SCC OnLine All
6300

Bablu Tarwale v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 5519

Babu Badal v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All 6221

Babu Ram v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 6283

Badami v. Union Of India, (Saral Srivastava and Garima Prashad, JJ.), 2026 SCC OnLine All 6297
Badshah v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 6182

Ballav. State of U.P., (J.J. Munir and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 5651
Bank Of Baroda v. State of U.P., (Ajit Kumar and Indrajeet Shukla, JJ.), 2026 SCC OnLine All 6307
Beena Awasthi v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 5614

Bharti Axa General Insurance Co. Ltd. v. Shashi Bala, (Prashant Kumar, J.), 2026 SCC OnLine All
5649

Bheema v. State of U.P., (Vani Ranjan Agrawal, J.), 2026 SCC OnLine All 5565

Bhullan Singh v. State of U.P., (Arindam Sinha and Prashant Kumar, JJ.), 2026 SCC OnLine All 6306
Bhupendra v. State of U.P., (Rajiv Gupta and Achal Sachdev, ]J.), 2026 SCC OnLine All 5628
Bobi Kumar v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All 6247

Brajesh Bind v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 5531

Brajesh Singh v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 6173

Brijendra Singh v. State of U.P., (Chandra Dhari Singh and Devendra Singh-1, JJ.), 2026 SCC
OnLine All 5550
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Brijesh Singh v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 5509
Brijesh v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 5551

C/M Madarsa Arbia Imdadul Uloom v. State of U.P., (Kshitij Shailendra, J.), 2026 SCC OnLine All
5673

Chand Mohammad v. State of U.P., (Vinod Diwakar, J.), 2026 SCC OnLine All 6308
Chanda Devi v. State of U.P., (Anil Kumar-X, J.), 2026 SCC OnLine All 5549
Chanda Patel v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 5695

Chandani Kumari v. State of U.P., (Rajeev Misra and Sudhanshu Chauhan, JJ.), 2026 SCC OnLine
All 6227

Chandradhar Mishra v. State of U.P., (Rajeev Misra and Satya Veer Singh, JJ.), 2026 SCC OnLine
All 6217

Chandrakesh v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 5603
Chandrawati Devi v. State of U.P., (Manish Kumar Nigam, J.), 2026 SCC OnLine All 6312
Charan Singh v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 5559

Chhotey Singh v. State of U.P., (Siddharth and Jai Krishna Upadhyay, JJ.), 2026 SCC OnLine All
5578

Committee of Management Victoria Inter College v. State of U.P., (Kshitij Shailendra, J.), 2026 SCC
OnLine All 5668

Committee of Management v. State of U.P., (Saumitra Dayal Singh and Vivek Saran, JJ.), 2026
SCC OnLine All 5653

Committee Of Management v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 6286
Deepa v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All 6243
Deepak Rai v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All 6250

Deepak Tyagi v. State of U.P., (Rajeev Misra and Lakshmi Kant Shukla, JJ.), 2026 SCC OnLine
All 5641

Deepak v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 6200

Delinquent V v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 6255

Devendra Chauhan v. State of U.P., (Vani Ranjan Agrawal, J.), 2026 SCC OnLine All 5566
Devendra Singh v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 6160

Devo v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 6191

Dheeraj v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 5596

Dilshad v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 5682

Dinesh Kumar Sharma v. State of U.P., (Garima Prashad, J.), 2026 SCC OnLine All 1801

Dinesh Kumar Singh v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 5573
Divya Sharma v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 5595

Durgesh Kumar Tiwari v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 5654
Durgesh v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 5608

Fahim v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 5507

Furkan Ahmad v. State of U.P., (Rajiv Gupta and Achal Sachdev, JJ.), 2026 SCC OnLine All 5633
Gabbar v. State of U.P., (Rajiv Gupta and Ajay Kumar-II, JJ.), 2026 SCC OnLine All 6233

Ganesh Yadav v. State of U.P., (Ajay Bhanot and Tarun Saxena, JJ.), 2026 SCC OnLine All 5638
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Gaurav Kumar Tyagi v. State of U.P., (Rajeev Misra and Garima Prashad, JJ.), 2026 SCC OnLine
All 5622

Gavendra v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 6177

Gobind Singh v. State of U.P., (Anil Kumar-X, J.), 2026 SCC OnLine All 5561

Gorakh Prasad v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 6278

Gudiya Devi v. State of U.P., (Ajay Bhanot and Tarun Saxena, JJ.), 2026 SCC OnLine All 5623
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OnLine All 6309
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Hotel Sunlight v. State of U.P., (Saumitra Dayal Singh and Vivek Saran, JJ.), 2026 SCC OnLine All
5707

Humera Enterprises v. State of U.P., (Saumitra Dayal Singh and Vivek Saran, JJ.), 2026 SCC
OnLine All 5708
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